'~ MEMBERJUDICIAL

NATIONAL COMPANY LAW TRIBUNAL |
' AHMEDABAD BENCH
AHMEDABAD

Co. Appeal No. 86/252(1)/NCLT/AHM/2018

Coram: Hon'ble Mr. HARIHAR PRAKASH CHATURVEDI MEMBER JUDICIAL
o Hon ble Ms. MANORAMA KUMARI MEMBER JUDICIAL B

_BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 03. 04 2018

- Name of the Company - Mathew Antony

(Ansen & Kurupsen Loglstlc & Transporatlon Servuces Pvt Ltd ) .

. Reglstrar Of Companiesr Gujar_at o

Section of the Companies Act:_ -

~ S.NO.NAME CA_PITALLE1TERS - DESIGNATION _ 'REP'RESENTAHONI ) SIGNATURE_

COMPA NY ' pg_“ l,o,\;ﬁp\ "’H, P{A -

1. AAlsA L_MOH'HTA . QecRETARY

ORDER

' Learned PCS Mr J a1sa1 Mohatta present for the Appellant None present for the

The representation of the ROC is received

a The Appellant has filed an afﬁdav1t w clanfylng 1ts pos1t1on w1th regard to the shell o

N -company and on unusual transact1on made durlng the demonet1sat1on perlod
' Heard the arguments of leamed PCS for the Appellant

_ The order 1s reserved

MANORAMA KUMARI ~ HARIHAR PRAKASE CHATUR
N _ MEMBER JUDICIAL -

Dated this the 3rd day of April, 2018.

B ATTENDANCE CUM ORDER SHEET OF THE HEARING OF AHMEDABAD .

| Section252 1) of the Com| aniesAct 201 3': -




